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Report in compliance to order dated 08-04-2025 passed by Hon’ble 

National Green Tribunal in MA No. 97/2022 titled as Rita Sharma vs State 

of HP 

In compliance to order dated 8.4.2025 passed by Hon’ble NGT in MA No. 97/2022 in 

O.A. No. 05/2020, titled as Rita Sharma &Ors. Vs State of H.P. &Ors and in reference to 

Head Office letter No. PCB-OA No. 05/2020-817 dated 16-4-2025 and letter no. PCB-OA 

No./2020-4813 dated 02.07.2025 the inspection of the site was conducted by the officials of 

the Regional office Hamirpur on 30-5-2025 and 09.07.2025. The inspection-cum-action taken 

report is as under:  

1. Segregation & Collection of MSW waste: During the inspection, it was observed 

that site was not in operation for more than 02 weeks. However, there was an 

improvement in the segregation of waste compared to the previous visits. Despite this, 

the freshly arriving wet and dry waste is being stored in an open area on the ground, 

having no shed, no concreted platform with a well drainage system to tap the leachate. 

The dumping/storage of the wet waste on the ground, may release the leachate into 

the ground and further contaminate the groundwater sources.  

Despite the directions issued in this regard vide letter no. PCB/RO/HMR/MC 

Hamirpur (405)/2025-272 dated 03.06.2025 (Copy attached as Annexure-I), no 

further improvement has been made by the MC Hamirpur.  

Whereas, the MSW site has not been processing any waste for more than a 

week, resulting in a continuous accumulation of wet and dry waste on the site.The 

MC Hamirpur has awarded the handling and managing of solid & liquid waste at 

Dugneri site to M/s Suntan Life. However, the company is not processing any kind 

of waste at the site, it is lifting and transporting the waste from MSW site to the Bio-

fertilizer facility in Ambala, and other facilities. The record of dispatching the waste 

is being kept at the site, by mean of weighing slips, but there was no information 

available regarding, whether waste reached at the desired location or not? Therefore, a 

robust mechanism is required to maintain the record of waste leaving the MSW site 

and reaching at processing location.  
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Sr. 
No.  

Date Waste 
Reaching at 
site under 
Door to 
Doormecha
nism 

Wet 
(Kgs) 

Dry 
(Kgs) 

Wet Waste 
Lifted by 
SunTanco
mpany  

Dry Waste 
Lifted by 
SunTan 
company 

RDF 
proces
sing  

RDF lifted 
by the 
Suntan 
Company 

Remarks 

1 7-7-2025 29403 Kg 16169 Kg 13234 Kg 12095 Kg 0 0 0  

2 6-7-2025 6252 Kg 3438 Kg 2814 Kg 0  0 0 0  

3 5-7-2025 19689 Kg 10827 Kg 8862 Kg 11050 Kg 0 0 0  

4 4-7-2025 20405 Kg 11221 Kg 9184 Kg 0 0 0 0  

5 3-7-2025 16683 Kg 9174 Kg 7509 Kg 0 0 0 0  

6 2-7-2025 20996 Kg 11546 Kg 9450 Kg 0 0 0 0  

7 1-7-2025 14568 Kg 8011 Kg 6557 Kg 0 0 0 0  

8 30-6-2025 22644 Kg 12452 Kg 10192 Kg 0 0 0 0  

9 29-6-2025 8250 Kg 4537 Kg 3713 Kg 0 0 0 0  

10 28-6-2025 17685 Kg 9725 Kg 7960 Kg 0 0 0 11480 Kg  

11 27-6-2025 17885 Kg 9835 Kg 8050 Kg 11755 Kg 0 0 0  

12 26-6-2025 17579 Kg 9667 Kg 7912 Kg 0 0 0 0  

13 25-6-2025 17509 Kg 9628 Kg 7881 Kg 0 0 0 0  

14 24-6-2025 16307 Kg 8967 Kg 7340 Kg 0 0 0 0  

15 23-6-2025 21206 Kg 11661 Kg 9545 Kg 0 0 0 0  

16 22-6-2025 7980 Kg 4388 Kg 3592 Kg 0 0 0 0  

 Total:  275041 Kg 
 

151246 Kg 123795 
Kg 

34900 Kg 0 0 11480 Kg 275.041 MT/ 
16 Days  
= 17.19 
MT/Day 
Waste. 
 

 
As per the information received during the visit and perusal of records which is 

maintained at the site, it was observed that an average of 17 MT waste per day is arriving at 

the site (Copy of record enclosed as annexure-II). It is to be noted that MC Hamirpur is not 

processing any waste at the site. The wet and dry waste were stored in open, leaving them 

exposed to rain.  

From last 16 days, only 34,900 Kg out of 1,51,246 Kg(23%) wet waste lifted from the 

site, whose end disposal is unverified. Additionally, no dry waste has been lifted from the site 

and only 11480 Kg of Refused Derived Fuel (RDF) has been lifted. This indicates that hardly 

any waste has been removed from the MSW site over the past 16 days. The wet waste has 

become a breeding ground for the pest and flies and is leaching out due to the exposure to the 

rainwater.  
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The dry waste is also stored in open and exposed to the rain water. There are 68nos of 

compost pits and 90 % of them are lying empty. The leachate collection drainage system has 

not been repaired yet, despite of directions issued earlier vide above mentioned letter.  

 
The capacity of plant is claimed to be 7.02 MT/day; whereas, approximately 17 

MT/day of waste is reaching at the site. Currently, no processing of waste is done at the site, 

it has become a transfer point, where waste is stored before being transferred to the other 

locations. In the letter, addressed to the MC Hamirpur , the company M/s Suntan Life claims 

that it is sending the wet waste to their Bio fertilizer facility in Ambala and dry waste is 

routed to recyclers and RDF is routed to the combustion facilities for disposal. The utilization 

certificates from all such vendors shall be gathered and submitted to the MC Hamirpur, while 

handing over the possession of the site to MC Hamirpur. (Copy of letter Enclosed as 

Annexure-III).  

 
2. Composting Pits and OWCs: There are approximately 68 nos. of compost pits and 2 

Organic Waste Converters/Composters (OWCs) at the site. While the OWCs were in 

good condition, but they were not used in frequently manner. Old processed wet 

waste was found dumped near the OWCs, yet to be disposed in the pits. About 90% of 

the compost pits were found empty, with only a few in use. The compost pits were 

poorly maintained, and leachate was observed seeping out. The leachate drainage 

system was found damaged, increasing the risk of leachate overflowing as more waste 

is added in the pits. The existing drainage system for leachate storage requires 

immediate repair to prevent environmental damage and ensure proper waste 

management at the facility. 
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3. Legacy Waste: The Municipal Corporation (MC) Hamirpur has begun the excavation 
of old legacy waste. The excavated material is currently being stored on-site for 
further processing. Two screening machines have been installed at the location to 
recover Refuse-Derived Fuel (RDF) from the legacy waste, which were not in 
operation during the visit. The record of RDF (recovered from the legacy waste) 
leaving the SWM facility was kept at the site (detail is mentioned above). The MC 
Hamirpur has excavated the legacy waste and created a windrow, but still has not 
been cleared yet. Over the time, the waste has stabilized, forming a flat surface that 
needs urgent attention. A proper channel must be created to lead the oozing leachate 
to a lined depression or pond for treatment or for leachate recirculation onto wind-
rows as a type of Bio-culture. 
  There is hardly any processing of legacy waste form the past 02 weeks. The 
Bio-earth or good earth, which remains as a residue from screening of legacy waste, 
was found dumped at the site. The dumped good earth material,contains significant 
amount of the plastic and other metals such as glass, tin, iron, hence not suitable for 
dumping in an open environment. Therefore, the size of the screener shall be 
examined and option for extracting the waste from the good earth should be explored.  
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4. Material Recovery Facility (MRF): The MRF site was not being utilized to its full 

potential. Approximately half of the area was occupied by legacy waste or 
infrastructure set up to manage its removal. There were 02 bailing Machines and were 
found operational. However, their capacity is adequate to process the volume of waste 
that is reaching at the site.   
  Moreover, there was no dedicated space allocated for the storage of different 
types of waste. The dry waste was found dumped/stored in open and was not lifted by 
the company. If it remains dumped then it may eventually become legacy waste.  
  The OWCs were installed at the site but are not being used on regular basis. 
After the perusal of records of material dispatched from the site, it was further 
observed that only 34,900 Kg out of 1,51,246 Kg (23%) wet waste lifted from the site. 
  The record has been kept for the waste reaching and also leaving the site by 
the mean of weighing slips, but there was no documentation confirming its receipt at 
cement plants, Solid Waste Management (SWM) facilities, or any other disposal 
facility. Thus, the final disposal or processing of the waste remains unverified. 
  Additionally, there were no efforts been made by the MC Hamirpur and the 
contractors, to recover the recoverable, recyclable products from the freshly arriving 
waste. The material, whether wet or dry, are being lifted and transported to the other 
facilities, which raises many questions to the disposal mechanism.  
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5. Processing of Waste: It has already been submitted that, hardly any waste is being 
processed by the MC Hamirpur or its contractor at the site. As stated by the 
representative, both wet and dry waste collected and subsequently transported to a 
processing facility in Una and then to Haryana (other State).  
  Whereas, the directions under Solid Waste Management Rule, 2016 were 
issued to the Municipal Corporation, Hamirpur vide letter no. 272 dated 03.06.2025 
for the above-mentioned non-compliance and prompt action, no compliance has been 
made by the MC Hamirpur. The letter was forwarded to the M/s Suntan Life for the 
compliance, later the reply was submitted by the company, which claims that it is 
sending the wet waste to their Bio fertilizer facility in Ambala and dry waste is routed 
to recyclers and RDF is routed to the combustion facilities for disposal. The 
utilization certificates from all such vendors shall be gathered and submitted to the 
MC Hamirpur, while handing over the possession of the site to MC Hamirpur. Hence, 
the final disposal method or end-use of this waste remains unverified. (Copy of letter 
attached as Annexure-IV) 
  While there are facilities and equipment available at the MSW site of MC 
Hamirpur at Dughneri for processing of wet waste, hence the transportation of wet 
waste to another facility for processing could be reconsidered to enhance efficiency. 

 
 In view of inspection conducted on 09.07.2025 a notice vide letter no. 
PCB/RO/HMR/MC Hamirpur (405)/2025-477-78 dated 19.07.2025 has been issued to the 
MC Hamirpur for the compliance of Solid Waste Rules 2016 and taking immediate  measures 
(copy annexed as Annexure-V). The State Board has also levied Environmental 
Compensation of Rupees 3,00,000/- (Rupees Three Lakhs only) on MC Hamirpur on 25-7-
2025 (annexed as Annexure –VI) for the violation of provision of Solid Waste Management 
Rules, 2016 as per order by Hon’ble NGT in O.A. No. 606/2018. 
 
Recommendations:-  
 
(i) MC Hamipur is required to provide a well-covered concreted platform with the well 

drain system to tap the leachate at the site, to store/dump the freshly arriving wet 
waste. 

(ii) The composts pits are poorly managed and the drainage system provided for the 
collection of leachates need to be maintained promptly.  

(iii) A proper record of entering and leaving of waste from the MSW site need to be 
maintained. 

(iv) The logbook in the transporting vehicle (which are indulged in transporting a waste 
from MSW site to other location for processing) need to be provided to record the 
journey. The logbook must include details of the destination and acknowledgment of 
receipt by the plant in-charge at the receiving facility. 

(v) A provision to tap the leachate from the windrow and the existing legacy waste site 
need to be provided.   
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